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MR. DEPUTY CHAIRMAN: Now, we will take up Zero Hour submissions.
Shri D. Raja. ... (Interruptions)... Mr. Raja make vour submission ... (Inferruptions)... You
start making 1it. ... (Interrupiions)... 1 can hear you. You start speaking ... (Inferruptions)...

SHRI D. RAJA (Tamil Nadu): Sir, how can 1 speak? ...{Interruptions)... Sir, the

House is not in order, how can I speak? ...(Interruptions)...
MR. DEPUTY CHAIRMAN: The House is adjourned for fifteen minutes.

The House then adiowned at five minutes past eleven of the clock.

The House reassembled at nineteen minutes past eleven of the clock,

MR. DEPUTY CHAIRMAN in the Chair

THE MINISTER OF URBAN DEVELOPMENT, THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION AND THE MINISTER OF
PARTLIAMENTARY AFFAIRS (SHRI M. VENKATAH NATDU): Mr. Deputy Chairman,

Sir, hon. Prime Minister is here in the House; he would like to say something.
MR. DEPUTY CHAIRMAN: Yes, hon. Prime Minister; please.
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MR. DEPUTY CHAIRMAN : Please. .. ... (Interruptions)...

SHRI M. VENKATAH NAIDU : What 1s this? ... (Irterruptions)...
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SHRI M. VENKATAH NAIDU: Sir, in view of the hon. Prime Minister’s statement—
the House is not going on for the last three days — I request that the usual Business may

be taken up, and, then, we proceed further.

SHRIMATI VIPLOVE THAKUR: No. ...{Interruptions)...

MR. DEPUTY CHAIRMAN: Now, Shri Anand Sharma. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: No, no; [ hope it would be. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Anand Sharmaji, in view of hon. Prime Minister’s
statement and the request by the Parliamentary Affairs Minister, what you have to say?
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MR. DEPUTY CHAIRMAN: See, now in view of the fact that the hon. Prime
Minister himself has said in the House that he does not approve of the statement and he

alsorejects it, [ think, we should take up the normal Business. ... (Interruptions)...
SHRI V. HANUMANTHA RAO (Telangana): No; no. ... {(Interrupiions)...

MR. DEPUTY CHAIRMAN: Why no, no? .. (ulerruptions)... Why?
.(Interruptions)... 1 think let us solve 1it. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: I think we should take up. ... {(Interruptions)...

SHRI M. VENKATIAH NAIDU: We are House of Elders. ... {Interruptions)... We

must take up the regular business and discuss. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: It is Zero Hour. ... (Interruptions)...
SHRI M. VENKATAH NAIDU: ... public issues. ... (Inferruptions)...
MR. DEPUTY CHAIRMAN: It is Zero Hour. ... (Interruptions)...

THE MINISTER OF FINANCE; THE MINISTER OF CORPORATE AFFAIRS;
AND THE MINISTER OF INFORMATION AND BROADCASTING AND THE
LEADER OF THE HOUSE (SHRI ARUN JAITLEY): Sir, demand of the Opposition
was that the hon. Prime Minister should come and make a statement. The Prime Minister
has done so. On behalf of the Opposition, Shri Anand Sharma has stated a position. After
this, I think let us get on with the work of the House ... (Interruptions)...

SHRI P RAIJEEVE (Kerala): We are not discussing the Business.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: It is Zero Hour.

SHRI ARUN JAITLEY: Because to go on and on with this and not allowing the

House to function may not be appropriate. ... {Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. ...{Interruptions)... Now please sit down.

...(Interruptions)... The Business before the House is Zero Hour. ... (Inferruptions)...
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MR. DEPUTY CHAIRMAN: Now, let us close it. ... (fnferruptions)... No discussion.
...(Interruptions)... Okay. Shri D. Raja. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay. Let us now close it. ... (Inferruptions)...

sft arcft sFeR S (s : W=, 3 o diaT Awd © @) ' A
MfeTRe dist € ..@aEm)...

MR. DEPUTY CHAIRMAN: Zero Hour. ..{Inferruptions)... Shri D. Raja.
...(Interruptions)... Shri D. Raja. Zero Hour. ...(Inferruptions)... Shri D. Raja. Zero
Hour. ... (Interruptions)... Why discussion? ... {Interruptions)... Then, I will have to allow
everybody. ...{Interruptions)... There 1s no end to it. ... {Interruptions)... Then, you will
lose your Zero Hour notices. I will not be responsible. ... (fnterruptions)... The point 1s

...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Please Jayaj, you give notice for that
...(Interruptions)...



10 Statements by [RATYA SABHA] Ministers
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MR. DEPUTY CHAIRMAN: You give separate notice for that. ... (Inferruptions)...
You give separate notice Jayaji ...(Interruptions)... You give notice. ... (Interruptions)...

Mrs. Jaya Bachchan, please give a notice. ... (Interruptions)...

SHRI DEREK OBRIEN (West Bengal): Sir, he wants to speak
...(Interruptions)...

MR. DEPUTY CHAIRMAN: You sit down. ...{Interruptions)... 1 will call him.
Now, the pomnt 1s this. Yesterday, there was a complaint from the hon. Members of this
House that their Zero Hour submissions could not be taken up. They are agitated over
it. Now, Zero Hour notices admitted by the hon. Chairman are with me. If you utilize
the time for discussing the same issue which we have been discussing for three days,
you will be losing the Zero Hour. Don’t blame us. ... {(Interruptions)... That is the point.
..(Interruptions)... 1 don’t know; what you want to do, you do. ... (Interruptions)... See, on
one side, vou say that you are not getting an opportunity to make Zero Hour submissions.
On the other side, you yourselves want a discussion on this. How can all of you decide

who is to speak and who is not to speak? ... (Interruptions)...

SHRIMATI JAYA BACHCHAN: Sir, we have been complaining. Our complaints

are not being accepted. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: 1 agree. ...(Inferrupfions)... No, no. After Mr.
Sharad Yadav has spoken, T will be taking up Zero Hour. ...({Interruptions)... Sharad
Yadaviji, say it in two sentences, 39h 91§ H ST G ol ... (IET) | have called
Mr. Sharad Yadav to speak. Therefore, he will be allowed. After that, the Zero Hour.
.(Interruptions)... Sit down, sit down. ..({Inferruptions)... After that Zero Hour
...(Interruptions)...



